NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2""FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

DAILY CAUSE LIST DATED 31.01.2022 (MONDAY)

COURT -III (VIRTUAL MODE)

10:30 AM

(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | State Tax Office-1 Maulik Nanavati Tishampati Sen
(Ins) No. 326 of | Vs. Abhisree Saujanya-
2021 Divyesh N Desai & Anr. R1 & R2
For Directions
2. Comp. App. (AT) | ICICI Bank Ltd. Charu Bansal
(Ins) No. 245 of Vs.
2020 Subham Capital Pvt Ltd & Ors.
3. Comp. App. (AT) | Maharashtra Industrial Development Anand Dilip Abhishek Puri
(Ins) No. 838 of | Corporation Surbhi Gupta
2021 Vs. Shaurya Dhoundiyal
Shree Siddhivinayak Cotspin Pvt. Ltd. Amir Arsiwala
& Ors.
For Admission (Fresh Cases)
4. Comp. App. (AT) | Taru Projects Pvt. Ltd. & Anr. Varun Jain Lata Sisodiya-R1
No. 15 0f 2022 Vs.
Registrar of Companies NCT of Delhi &
Haryana & Anr.
5. Comp. App. (AT) | Madhav Acharya Nithin Chowdary Raunak Dhillon
No. 19 of 2022 Vs. Pavului
CG Power and Industrial Solutions Ltd.
& Anr.
For Admission (After Notice)
6. Comp. App. (AT) | Assistant Commissioner of Income Tax | Vibhooti Malhotra Shweta Dubey
(Ins) No. 671 of Vs. Shantanu Naresh
2021 Ashok Kumar Gulla Ishita Srivastava
For Hearing
7. Comp. App. (AT) | TrafiguraindiaPvt Ltd. Dheeraj Nair Anshula Grover
(Ins) No. 742 of | Vs. Vikas Mehta
2020 TDT Copper Ltd.

(PH)




8. Comp. App. (AT) | Edelweiss Asset Reconstruction Aditya Vashisth Shivambika Sinha-
(Ins) No. 1185 of | Company Ltd. R1
2019 Vs. Shashank Agarwal-
Golden Glow Estates Pvt. Ltd & Anr. R2
Sanjay Bhat-RP
With
9. Comp. App. (AT) | Edelweiss Asset Reconstruction Mahubhav Anand Manmeet Singh
(Ins) No. 1186 of | Company Ltd.
2019 Vs.
Gwalior Bypass Projects Ltd.
10. | Comp. App. (AT) | Excel Engineering & Ors. G. Aniruth Jatin Zaver
(Ins) No. 85-86 of | Vs. Purusothaman
2020 Vivek Murlidhar Dabhade
11. | Comp. App. (AT) | Agarwal Veneers Ashish Choudhury Shivram C.S.
(Ins) No. 968 of Vs. Ganeshan
2020 Fundtonic Service Pvt. Ltd. Garima Bajaj
12. | Comp. App. (AT) | New Okhla Industrial Development Sourav Roy Angad Verma
(Ins) No. 305 of Authority Prashant Kumar
2021 Vs. Prateek Kumar-RA
Amit Agarwal
Resolution Professional
13. | Comp. App. (AT) | Kalinga Allied Industries India Pvt. Ltd. | Rakesh Wadhwa Siddhartha Sharma-
(Ins) No. 689 of | Vs. Intervenor
2021 Committee of Creditors & Anr. Mohit Nandwanai
IPS Oberoi-R2
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By order of Hon’ble Chairperson

-sd/-

Registrar
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